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THE VICE-CHAIRMAN (Shri R. R. 
MORARKA): The Leader of the House 
to introduce the Minister. 

Introduction of Minister 
THE LEADER OF THE HOUSE 

(SHRI PRANAB MUKHERJEE); Sir, 
as you know, while introducing the 
new Ministers, the Prime Minister 
mentioned that Mr. V.C. Shukla was 
not present. May I have your permis- 
sion to introduce Shri V. C. Shukla, 
Minister in charge of Civil Supplies? 

SOME HON. MEMBERS: He does 
not need any introduction. 

THE VICE-CHAIRMAN (Shri R. R- 
MORARKA): Let us have the Calling 
Attention Motion. 

CALLING   ATTENTION  TO  A 
MATTER OF URGENT PUBLIC 

IMPORTANCE 

Steep Rise in Prices of Essential 
Commodities and theiir Non-Availa- 

bility in the Open Market 

SHRI JAGDISH PRASAD MATHUR 
(Uttar Pradesh): Sir, I beg to call the 
attention of the Minister of Civil Sup- 
plies to the steep rise in prices of 
essential commodities including sugar, 
edible oils and pulses and their non- 
availability in the open market and 
the steps taken by Government in this 
regard. 

THE MINISTER OF CIVIL SUP- 
PLIES (SHRI V. C. SHUKLA): Sir, 
the Government shares the concern of 
the House about the rise in the prices 
of some of the essential commodities. 
The localised shortage of some essen- 
tial commodities like sugar, pulses and 
edible oils has to be tackled vigoro- 
usly. 

The inflation is due to the cumulative 
impact of several factors. Apart from 
the unsound fiscal and monetary 
policies followed in last three years, 
the country has   witnessed   an    un- 

precedented drought which has 
affected very large parts of the country 
besides causing a sizeable shortfall in 
the production of agricultural com- 
modities including foodgrains, oilseeds 
and sugarcane. The administered 
prices of several commodities like 
petroleum products, cement, steel 
and coal were raised. The import 
prices of several commodities like 
cement and steel went up in the inter- 
national market. The situation has 
been further aggravated by severe 
difficultieG in transport and power 
sectors affecting production of essential 
commodities and their movement. 

A number of measures have been 
taken by Governemnt in last six 
months to improve the situation. The 
monthly releases of cereals from the 
Central pool, free-sale sugar and 
imported edible oils for sale through 
the public distribution system have 
been stepped up substantially. Import 
of edible oils is being continued and it 
has been decided to import a limi- 
ted quantity of sugar. Forward trading 
in gur has been suspended and margins 
on bank advances against gur and 
khandsari have been raised. There 
has been a significant increase in the 
number of fair price shops, parti- 
cularly in the drought affected States. 
As there is very little scope for impor- 
ting pulses, efforts are being made to 
increase their production. The supply 
of kerosene to States has been raised. 
Several measures have been taken to 
improve the movement of essential 
commodities by Railways. 

The provisions of the Essential Com- 
modities Act and the orders issued 
thereunder as well as the Prevention 
of Blackmarketing and Maintenance 0f 
Supplies of Essential Commodities Act, 
1980 are being enforced by the States 
vigorously. 

Government is giving high priority 
to supply management and measures 
for controlling prices. Hon'ble Mem- 
bers wiH appreciate that this would 
call for co-operation of all of them 
irrespective of party affiliations. 
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THE VICE-CHAIRMAN (SHRI R. 
R. MORAKA): Please put your ques- 
tion. There are so many   Members... 

SHRI PRAKASH MEHROTRA: Sir, 
this is an important and burning 
issue. If you were sitting here and 
speaking, you would have taken the 
same time. So I would request you to 
give me some time 

 

Statistics is like the bikini suit. What
it reveals is merely suggestive but
what is conceals is vital. 
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THE VICE-CHAIRMAN (SHRl R. 

R. MORARKA): Mr. Pranab Mukher- 
jee. 

THE MINISTER OF COMMERCE 
AND STEEL AND MINES (SHRI 
PRANAB MUKHERJEE): With your 
permission, i would like to clarify only 
one point which Mr. Jagdish Prasad 
Mathur raised in regard to sugar 
import. Certain questions 'have been 
tabled in this House and in the other 
House and I had thought that I would 
clarify the position while replying to 
the questions. But he has raised one 
verv interesting paint which has ab- 
solutely no relevance. Firstly, he 
said that if we had imported sugar on 
Government-tO-Government basis 
from Thailand, it would have been 
cheaper. Perhaps, the hon. Member 
is not aware of the fact that Thailand 
does not produce that type of sugar 
which we use. They produce raw 
sugar and we purchased white sugar. 
And this year too, because of their 
own shortfall, whatever international 
commitments they made, they had to 
come out of those commitments by 
applying the force majoure clause. I 
do not know what Government-to- 
Government arrangement was made. 
I do not know whether they are run- 
ning any parallel Government. I am 
the Minister-iri-charge of Commerce. 
T did not receive any communication 
or information from the Thailand 
Government.      In fact,  Sir, when  I 



[Shri Pranab Mukherjee] 
contacted certain other sugar-produc- 
ing countries like Mauritius or Cuba, 
we were told that they were not in 
a  position to meet  their own inter- 
national commitments under the inter- 
national sugar agreements.     So, from 
where he is getting this information 
and using this forum, I do not know. 
Where is the offer from    Thailand? 
Does Thailand produce white sugar? 
Does Thailand export white    sugar? 
Has Thailand exported any sugar this 
year?     From where have you got this 
figure?  I could  explain the whole 
position—how much sugar has    been 
purchased?     What is the price level? 
What was the modus operandi? Again, 
Sir,  he has brought the question of 
commission ar>d all these things will 
come in the press tomorrow.     If you 
want to have a full-fledged discussion, 
I am prepared to have it.   But before 
that I would like to know from him as 
to, where from he has got the informa- 
tion that Thailand made an offer, and 
that too at a Government-to-Govern- 
ment level.   Secondly, what    is    the 
production in Thailand this year? How 
much have they exported? Have they 
produced white sugar at all the sugar 
that we consume?   Please clarify this 
position. 

SHRI JAGDISH PRASAD MA. 
THUR: Sir, he has not denied that 
sugar has been purchased from Thai- 
land. 1 want tn, ask whether any 
amount of sugar that was produced 
in Thailand has been purchased or j 
not. Mv information is that it was 
purchased. 

SHRI PRANAB MUKHERJEE: Mr. 
Mathur, my information is 'no' because 
Thailand does not produce that qua- 
lity of sugar which we have purchas- 
ed.   Then where ig the question ...    : 

SHRI JAGDISH PRASAD MA- 
THUR: My question is very simple. 
I want to know whether any amount 
of sugar that was produced by Thai- 
land has been purchased or not. That 
is the question. 

SHRI PRANAB MUKHERJEE: How 
many times do I repeat this? They 
produce raw sugar. I have purchas- 
ed white sugar. So, where is the 
question of purchasing Thailand 
sugar? 

SHRI    JAGDISH    PRASAD    MA- 
THUR:   They produce the other type 
of sugar and it is again converted. My 
 question  is   whether  any  amount  of 
 sugar produced by Thailand has been 
purchased or not.   He is still evading 
the answer. It  has   been purchased. 
I stick to rny point. 

(Interruptions) 

SHRI PRANAB MUKHERJEE: 
There should be a limit for utilising 
this forum. 

SHRI JAGDISH PRASAD MA- 
THUR: I demand Half-an-Hour Dis- 
cussion on this. 

SHRI PRANAB MUKHERJEE: On 
what basis you will have Half-an-Hour 
Discussion? 

(Interruptions) 
SHRI JAGDISH PRASAD MA- 

THUR: You just now offered that you 
are prepared to have a discussion. 

SHRI PRANAB MUKHERJEE: 
When the questions come up, at that 
time, I will clarify the whole posi- 
tion. Mr. Mathur, in all fairness, you 
should rectify your position. And 
whosoever has briefed you, you should 
agree that you have been briefed 
wrongly. When the questions and 
the appropriate occasions come up, I 
will clarify the position. 

SHRI JAGDISH PRASAD MA- 
THUR; Doesn't matter, Sir. You did 
offer yourself that you are prepared 
to have a discussion. I demand a 
discussion. That means, you are 
withdrawing your offer. 

THE VICE-CHAIRMAN (SHRI 
R. R. MORARKA): You will have to 
give proper notice for it. (Interrup- 
tions) Order, please. 
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SHRI JAGDISH PRASAD        MA-
THUR: He is withdrawing the offer. 

AN HON. MEMBER:   You    follow 
the rules.
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THE VICE-CHAIRMAN (SHRI 
R.  R.  MORARKA):   Yes,  Mr.  Naidu. 

SHRI A. G. KULKARNI (Maharash, 
tra): Sir, w'hat about me? How can 
Mr. Naidu be called? Mr. Vice- 
Chairman, I want to say and I want 
to bring to your notice that this is not 
the procedure. Mr. Naidu, I am not 
objecting to you. You can take one 
hour more. Mr. Vice-Chairman, you 
are changing the convention of this 
House. The Members are to be called 
partywise. I de not know whether 
Shri Jha belongs to the Bharatiya 
Janata Party or any other party. 

SHRI SHIVA CHANDRA JHA: The 
Janata Party  (J.P). \ 

SHRI A. G. KULKARNI: i do not 
know. Naturally, I accommodated 
him and I said, it is all right. Now 
you are calling Mr. Naidu. This is 
how you want to break the conven- 
tion. Let Mr. Naidu make his points. 
But you have not acted in the con- 
ventional manner in which this House 
has been going on. 

THE VICE-CHAIRMAN (SHRI 
R. R. MORARKA): Mr. Kulkarni, we 
are not changing any conventions but 
we sometimes act according to tSie 
convenience of Members. Since Mr. 
Naidu has some pressing engagement 
and he wants to go, I am giving him 
the chance. 

SHRI N. P. CHENGALRAYA 
NAIDU (Andhra Pradesh): Sir, I do 
not want tQ blame this Government 
or the previous Janata Party Govern- 
ment or the previous Congress (I) 
Government.    Sir, both this Govern- 
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ment and the earlier Government 
were depending on the Agricultural 
Prices Commission. They have ruin- 
ed the country. The economy of the 
country is in doldrums. The agri- 
culturists produce sugar, pulses, 
everything. Only due to these three 
items now, the economy of the coun- 
try has been affected. Government 
never care for the agriculturists. They 
only depend upon the Agricultural 
Prices Commission. The Members of 
this Commission do not know how the 
paddy is grown. Such type of people 
are in the Agricultural Prices Com- 
mission. In other countries, they 
will consult the agriculturists and 
they will decide the prices for next 
year. Here, for the next year, the 
prices of sugarcane have not been 
fixed. Crores worth of sugarcane 
have been brunt in Meerut and other 
places. They could not carry sugar- 
cane to the factories because they 
could not get even transport prices. 
This has happened. If this Govern- 
ment is also going to depend upon the 
Agricultural Prices Commission and if 
they are going to neglect the agricul- 
turists, the prices would be double 
than what they are today. Definitely, 
the prices would go up. You cannot 
import sugar for a long-time. Only by 
way of a stop gap arrangement, you 
can import sugar. What are the 
steps you have taken to increase the 
production of sugarcane? You have 
not taken any steps. On the other 
hand, two c»r three days ago, you have 
increased the price of fertiliser by Rs. 
600 per tonne. How can you bring 
the prices down? This is impossible. 
If the Government is sincere and if 
they want to bring down the prices, 
they should take some steps to reduce 
the prices by encouraging the agricul- 
turists to produce more. In regard, to 
sugarcane, they should fix a fair price 
so, that people can take up sugarcane 
cultivation and we can have enough 
sugar in our country. If it is neces- 
sary, you can give some subsidies to 
them. Unless you give some subsi- 
dies, you cannot bring the prices 
down. In regard to pulses, if you say 
you will  give    some    reduction    in 

land tax or announce some subsidy 
in regard to fertiliser, the agri- 
culturists will produce on a larger 
scale sugarcane and pulses and 
there would not be any difficulty. 
Now, you are importing oil from other 
countries. We can export oil to other 
countries if you can give some sub- 
sidies Or some concessions to the 
agriculturists to produce more. If the 
Government does not implement these 
three things, there would not be any 
chance of bringing down the prices. 
May I know from the hon. Minister 
whether he is going to take a practi- 
cal view, leaving aside the Agricul- 
tural Prices Commission, decide 
matters and see that some subsidies 
or concessions are given so that they 
may produce more? 

SHRl V. C. SHUKLA; Sir, we have 
nct neglected agriculturists before and 
we never intend to neglect them in 
future also. It is well known to the 
hon. Member. This is our policy, 
which has resulted in self-sufficiency 
in foodgrains in our country. We 
have also had our policy of helping 
the agriculturists, to produce more. 
We intend to follow this policy 
rigorously. The suggestions which 
the hon- Member has given are 
variable and we will certainly 
examine them and I can assure him 
that I will certainly take a practical 
view of the situation when tackling 
them. 

SHRI A. G- KULKARNI: Sir, at 
the outset, I am happy to say that I 
am meeting my old friend again, but 
unfortunately, we are on the opposite 
benches which cannot be helped. And 
I am very happy to address him some 
questions for clarification. 

Mr. Minister has taken a position 
that the Budget af the Janata Party 
presented by Mr. Charan Singh has 
ah inflationary potential. That is 
true to some limited extent because 
every budget is an. inflationary budget 
and in a developing country like ours 
it f« going to happen like that. Now 
I Woiild: fi#e to ask him specifically 
if lie has gone fhrOugh the relevant 
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[Shri A. G. Kulkarni] 
price indices which have been pub- 
lished by foe Reserve Bank of India. 
I am holding here a pamphlet dated 
May 26.   This is the latest pamphlet 
given    to    me    by    the    Parliament 
Library.    I    would    ask    him:    Has 
he      really      gone      through      the 
indices     and     what     is     the   price 
rise   during   the   period   from   Jan- 
uary to May?   That is a very relevant 
point.   You can reply my friends on 
this side.   I know, my friend Pranab 
Mukherjee and you are very skilful 
and  very  clever   Ministers,   but   the 
relevant point is:   What is the price 
rise  from  January  to  May?    I  can 
give  some figures  here  for your in- 
formation only.   The price rise     for 
cereals is 2.8; for pulse 1.4; fibre, of 
course, we are not concerned; oilseeds 
and petroleum, I am not taking because 
it is  an imported inflation, I do not 
blame this or  that Government; but 
for sugar it is per month 2.7 and dur- 
ing   the last  five  months  it  is   15.6. 
This is just for your information.   It 
is  not that you can just gloss over. 
It  is   the  price  rise,   inevitable,   and 
you have to accept it.   Whetner it is 
this Government or some other Gov- 
ernment, this country and the whole 
world is caught in a vortex, a vicious 
circle, where price rise is inevitable. 
What I am mostly concerned with is 
the figure  given here  and you need 
not  be   complacent   about  it.    There 
are  the   official figures  published  by 
the Reserve Bank and mind well, here 
there is also an item called 'cement, 
lime an<i plaster' in which they have 
given the figure as minus .3.   This is 
what  you   call   a    totally    distorted 
figure.    Even if you want to build a 
house in Raipur you have to purchase 
cement at the rate of Rs. 42 to Rs. 50. 
per bag even though the control price 
is Rs.  23  or Rs.  24.    So',  this is  the 
actual   position   of  price  rise   and  I 
have brought it to your notice only 
to that limited extent. j 

I would also like to bring to your 
notice how your Government or the 
Prime Minister 0,r your Party has won 
the Lok Sabha elections and- State 
elections. There the slogan given was:     I 

That is a fact and that you will also 
have to accept, but t'ne people have 
voted for your party.   As a democrat 
I would say that they are more wise 
than what we talk here   but the poor 
man is suffering, groaning.   You can- 
not take him for granted all the time 
that the charishmo or the haunt  of 
the Prime Minister will always come 
to their help.   I want to     bring   to 
your notice     that when you    were 
replying to the question of sugar you 
were talking about the Janata Gov- 
ernment, but I can say that all the 
history and    chronology    that     was 
discussed here has no relevance to the 
Janata Government because it is very 
well  known  that     right from     1975 
when we were ruling, there was over- 
production. You might be knowing it 
that  there  was  over-produc- 
1  P.M.   tion.    The  sugarcane  grower 
was   not   getting   the   pro- 
per     price. That     is    why     the 
licences were stopped and that is why 
my friend, Shri Mehrotra,    was also 
bringing it to your notice tfiat there 
must be a long-term policy for all the 
essential    commodities.      There can- 
not be a short-term solution for any 
problem. If there is more production 
of sugar, we have  to have a buffer 
stock    organisation. The Cabinet    at 
that  stage  had  decided to   have     a 
buffer    stock organisation.      But, Mr. 
Minister,     I want to bring to    your 
notice the malady of Indian planning. 
We depend more on the bureaucrats. 
We have to do  away with this ten- 
dency.  We  are  politicians.  We  must 
take the bull by the horn. What about 
onions?     Onions are  rotting in    the 
streets in Maharashtra.    May be, the 
same  is the situation  in the     other 
onion growing    areas.   Where is the 
buffer stock organisation? Don't have 
the Civil Supplies Department, which 
you are now heading, as a fire-fighting 
apparatus.  It is not a firefighting ad! 
hoc arrangement.      It  is the    long- 
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term planning which you have to 
attend to in t'ne Department. You 
have to supply your resourceful 
knowledge and give guidance to them. 
Have buffer stock organisation, just 
like in the USA or Canada where 
every commodity has a buffer stock 
organisation so that the agriculturist 
will not be suffering and the consumer 
will also not be suffering. The Gove- 
rnment of India has to have a buffer 
stock organisation and long-term 
planning in this connection. 

In the case of sugar, I am aware of 
what has been stated by my hon. 
colleague, Shri Kalraj Mishra. I know 
it because I am also a sugar 
producer in the cooperative sector. 
I am aware where it is purchased 
from. I think there is some confu- 
sion about how it is produced and 
how it is purchased etc I want to 
know this categorically from you. 
During the elections period, you had 
released sugar out of proportion. I 
do not want to go into statistics, but 
I want to bring it to the notice of the 
Minister and want an assurance from 
him that the sugar stocks at the end 
of May and the sugar to be supplied 
upto September-October before the 
new crushing season starts will not 
reach Rs .8 per kilo. You have to 
assure the consumer in the country 
about this. My conjecture is that it 
will go upto Rs. 12 per kilo. You 
have to assure this house that the 
sugar, during the festival season dt 
September-October, will be available 
at the price which you have men- 
tioned. I admit that my cooperative 
sector has also not been fair in the 
case of sugar sales and making it 
available to the consumers. You wiH 
have to discipline not only the pri- 
vate sector but the cooperative sec- 
tor also, because We have found out 
that the sugar barons have played 
havoc in Maharashtra during the 
elections—whether for the Lok Sabha 
or for the State Assembly. Time has 
come for the Government to have a 
long-term policy. Issue licences and 
have a buffer stock organisation for 
sugar  because  it wiH    take   another 

three years to mend the mistakes 
which were made by the previous 
regime °y de-controlling sugar with- 
out controlling the monthly releases. 
We pleaded with the Prime Minister 
at that time to have monthly re- 
leases which he refused as he was 
very much adamant On that. And 
the result is sugar shortage. So I 
want an assurance from you. The 
May stocks do not portray a position 
that sugar will be available below 
Rs. 8 per kilo in this season. It may 
go upto a maximum of Rs.  12. 

I also want to draw the attention 
of the Minister to the problem o'f 
cement, oilseeds, baby foods etc. 
Leave aside the rich elitist class con- 
sumption of talcum powder, cosme- 
tics or tooth paste. We are not con- 
cerned with these. People are not 
concerned with the soap produced by 
Lever Brothers. We are dealing with 
the poverty-stricken people who only 
want bread and clothing. You know 
the malady of controlled cloth. What 
is happening to the controlled cloth? 
The mill-owners just camouflage 
their losses and make the Govern- 
ment to believe that they were not 
responsible and the obligation was 
transferred to the handloom section. 
The handloom section cannot do it 
without yarn. So, a total long-term 
planning is required in your Civil 
Supplies Department. 

Sir, I do not want to take more 
time because it is no use goading 
the Minister: he himself is a very 
clever man. But there is one last 
point that I would like to make. 

The Prime Minister, during her 
State election tours, sai(j that they 
would stabilize the prices. During 
the L°k Sabha elections also she said 
they would stabilize the prices but 
now she says there is no magic. My 
dear Mr. Minister the difference bet- 
ween reality and populist slogana is 
too far and too wide. People are 
very clever and you have to take 
care of it. 
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THE MINISTER OF     STATE    IN 
THE  DEPARTMENT   OF   PARLIA- 
MENTARY  AFFAIRS   (SHRi  SITA- 
RAM KESRI);    You are    more   so! 
(Interruptions) 

SHRI V. C. SHUKLA:    Sir, it is a 
pleasure to answer the very interest- 
ing and very intelligent questions of 
the hon. Member.    The    suggestions 
he has given regarding buffer stocks 
and the price situation for the festi- 
val season we shall    certainly    take 
into account when we plan our future 
actions.   I have said in my statement 
already that the prices have risen: I 
have not denied that the prices have 
not  risen.    Between    January     and 
May  this  year they  have risen  and 
that is causing concern to all of us. 
And we are trying to take steps to 
see how we can first stop this price 
rise, stabilize it and try to reduce it. 
There  is  no   room  for   complacency. 
As a matter of fact, I have indicated 
in   my  statement   and  I   agree  with 
the  hon.  Member,  that we     should 
be quite concerned with what is hap- 
pening,   and  although  we  have  cer- 
tainly said that we will try and con- 
trol the prices  and  reduce them   if 
possible,   when  we   gave    this  assu- 
rance  to the common people of  the 
country during the elections, we also 
said that this is a long-term process 
and it is not going to be achieved in 
two or three months' time.   But once 
we start the proeess,  with the     co- 
operation of the people and the co- 
operation of hon. Members We should 
be able to achieve it.    This is whal 
is our determination and this is what 
we have promised.    These are really 
long-term    matters,    long-term Dian- 
ning long-term    projects,    long-terw 
policies and,  certainly,  as    the  hon 
Member has rightly said, there can- 
not   be  any    ad-hocism  about     this 
matter.   So, we will certainly closely 
examine these factors that he has in- 
dicated  and I wiH assure    him this 
much that   we will do   our  best   to 
see   that  the   sugar  prices   are   at   a 
good level during the festival season. 

THE      VICE-CHAIRMAN     (SHRl 
R. R. MORARKA):   There are many 

more hon. Members to speak on this 
Calling-Attention Motion. The dis- 
cussion will continue after lunch. 

The House stands adjourned 'for 
lunch till five minutes past two of the 
clock. 

The House then adjourn- 
ed for lunch at eight minutes 
past one of the clock. 

The House reassembled after lunch 
at eight minutes past two of the 
clock, The Vice-Chairman, (Shri 
Sawaisingh Sisodia)  in the Chair. 

SHRI DINESH        GOSWAMI 
(Assam): Sir, before you call a new 
speaker to speak on the subject- 
matter of discussion, could we get 
some indication as to when we can 
expect the discussion on Assam te 
start? The Calling Attention is there 
and other subjects are there. 

THE VICE-CHAIRMAN (SHRI 
SAWAISINGH SISODIA); There 
are five or six Members still to speak 
on the Calling Attention Motion. We 
will try to see . . . 

SHRI ERA SEZHIAN (Tamil 
Nadu): When is the Minister ex- 
pected to give a reply? 

THE VICE-CHAIRMAN (SHRI 
SAWAISINGH     SISODIA);       After 
the  discussion. 

SHRl DINESH GOSWAMI: Could 
a time-limit not be fixed about the 
Calling Attention and could we M°* 
stop discussion on it at a particular 
time? 
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SHRI p. RAMAMURTI: The Mi- 
nister in hi3 statement stated that it 
is only as a result of the policies that 
the Janata Party had pursue,} dur- 
ing the two and a half years' exis- 
tence the prices have risen and that 
the present Government is trying to 
correct those policies. This was the 
categorical statement that he made, 
meaning by implication that during 
the period of Indian Congress rule 
the prices were very stable. Here I 
am quoting the figures from the 'Eco- 
nomic Survey' placed on the Table of 
this House by Shri R. Venkataraman, 
the Finance Minister, in February 
last. Therefore, they are not my 
figures. These are supplied by the 
Government of India itself. Here are 
the figures of wholesale price index. 
Taking 1971 as IOO, the wholesale 
price index of all articles in 1971.72 
increased to 108.2, in 1972-73 it rose 
to 121.5; in 1973-74 it rose to 158.0 
which is nearly 27 per cent. In 1974- 
75 it further rose to 173. During the 
emergency there was a 'fall in the 
beginning to 162. But in 1976-77 it 
rose again t0 168 and then to 182.1. 
This is the golden era of Indira 
Gandhi's rule. You must also re- 
member that in 1966 the very first 
thing Shrimati Indira Gandhi did 
waa to devalue the rupee and the 
prices went up like hell in 1966. It 
was because of this heavy price rise 
the students in Gujarat went on 
strike and the Legislative  Assembly 

had to go.   These are the facts.   I am 
not  defending the    Janata    Govern- 
ment.   They also followed the   same 
policies.    The price rise today is the 
result of the policies the Government 
has  been  pursuing   right  from     the 
time of India's independence.    Prices 
have been continuously rising. There 
were one or two years when due to 
good monsoon 'fortunately  the prices 
of foodgrains    came    down.    This is 
the history of price rise and    these 
are    the facts    which    Shri     Vidya 
Charan   Shukla   cannot     dispute  be- 
cause these  have been  published hy 
his own Government.    Therefore, for 
him to come now and say that it is 
because  of  the  policies  followed   by 
the Janata  Government   is to 'forget 
the fact  that during his regime  the 
prices have been rising like hell and 
as a result of that the Governments 
had to go in one or two States.   Do 
not forget the history.    Prices    have 
been continuously rising in thi3 coun- 
try because of the activities    of the 
speculators and as a result, our pea- 
sants,   particularly   the     poorer  sec- 
tions among them, have been depriv- 
ed of proper price for their produce 
and they have been forced to sell it 
at distress price at the time of har- 
vest.    Secondly,   you  have   imported 
inflation into this country.   You talk- 
ed  about price  increase in the wes- 
tern countries.   Have you only heard 
of western countries in this    world? 
What about    the    other   part of the 
world consisting of socialist countries 
where prices have been stable?    You 
have  imported    inflation    from     the 
western countries   and how   are you 
going to insulate this country    from 
that   imported   inflation?    The    only 
wav by means of which imported in- 
flation can be stopped is to   stop get- 
ting loans from them and not to de- 
pend  on  multi-nationals.    Then only 
our country can stand on its own feet. 
Today you have increased the price 
o'f fertilisers by 40 per cent.    This is 
going  to   affect   the    poor     peasants 
which  again    mean9 they    will    be 
forced to resort to distress sales. Our 
experience during the last 30 years, 
since independence has shown    that 
you  cannot bring down the     prices 
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in this country by any fiscal measure. 
Today the Finance Minister was say- 
ing that the Government is taking 
every step to bring down prices. 
What are those steps? You are not 
prepared to spell out those steps. 
What is the use saying "we are tak- 
ing all steps"? What are those steps? 
This is my specific  question. 

When  it   has  been proved  by  ex- 
perience that you cannot bring down 
prices  in  this country   and  when  it 
has been proved that the prices wiH 
continue to rise and our peasants will 
be    mulcted and    deprived of    their 
proper price, is the    Government   of 
India   prepared    to  take    over     the 
wholesale trade in all   the    essential 
commodities  in  its own    hands  and 
assure   thereby  proper  price  for  the 
peasantry?     Only through    this pro- 
cess you will be able to have proper 
public      distribution     system.    Only 
.when the Government get hold of all 
the stocks, they can improve the pub- 
lic     distribution      system.      Without 
that, to   talk of improving   the pub- 
lic distribution system is bunkum. It 
is becaus? the  stocks are not avail- 
able  in   the  public   distribution   sys- 
tem.      That is    the    reality     today. 
Therefore.  I   am    asking  a     specific 
question now.   Is the Government to- 
day prepared—this is the first  ques- 
tion—to  take   over    the     wholesale 
trade of al] the essential commodities 
in its  own hands and arrange for a 
proper  distribution   system   supervis- 
ed  by  popular  committees   so     that 
these   popular  committees    would be 
a check on the retail traders?    This 
is the first question. 

Now, the second question is this: 
Are they prepared to stop depending 
on foreign loans and are they pre- 
pared not to depend on foreign in- 
vestments in this country because the 
foreign investors, in the name of de- 
velopment, are looting this country' 
Are they prepared to make the peo. 
pie stand on their own legs and ar* 
they prepared to make the people 
patriotic enough to stand on thei: 
own legs? Are they prepared to in 

fuse the spirit of the swadeshi move 

ment, the movement that we started 
during the earlier days of our inde- 
pendence struggle, infuse the spirit 
o'f patriotism among the people and 
make all the people stand on their 
own legs? Is the Government pre- 
pared to do these two things? These 
are the two specific questions that I 
am asking him. Let him answer 
them. 

SHRi V. C. SHUKLA: sir, when 
I made that statement, I did not say 
that the price rise was due to the 
Janata rule. I said that it was one 
of the contributory factors. 

SHRI RAMAKRISHNA HEGDE 
(Karnataka): No. That is what 
exactly you said. 

SHRI P. RAMAMURTI: No. You 
said  that. 

SHRl V. C. SHUKLA: Everybody 
knows that there has been inflation 
in the country and inflation is not a 
new phenomenon and it has not come 
after 1977, and it has been there even 
before  1977. 

SHRI   p.   RAMAMURTI:      Exactly. 

SHRI    V.  C.     SHUKLA:     During 
1977, that is, after the 1977 elections, 
when   the  new     Government    came, 
particularly after the last Budget of 
Mr.   Charan   Singh,   the   inflationajry 
tendency  became   very  strong.    That 
is what I had stated at that time. As 
far a? the honourable Member's sug- 
gestions   are    concerned,    we     have 
looked into these be'fore and it is not 
a new suggestion made by Mr. Rama- 
murti.    These  suggestions  have  been 
made from time to time and the Gov- 
ernment has  examined  them and to 
the extent we can accept them in the 
present   conditions   of    the     country 
they have been implemented. 

SHRi  P.  RAMAMURTI:     Where? 

SHRl V. C. SHUKLA: But wt 
have to be extremely careful aboul 
this situation. It cannot be correct, 
ed by taking only the kind of actioi 
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[Shri V. C Shukla] 
that the honourable Member has 
suggested. But I can assure him this 
that we will certainly apply our- 
selves with great earnestnes3 in try- 
ing to stabilise the prices to begin 
with and to bring them down, if pos- 
sible. This wiH require certainly all 
kinds of steps which are to be made, 
not only these two and several other 
matters have to be considered. Only 
then we will be able to make a dent 
on the situation. 

SHRI P. RAMAMURTI: Sir, he i3 
not prepared to suggest one single 
concrete measure. He is only say- 
ing, "every measure", "every mea- 
sure". What is this answer? You 
are only taking Parliament for a 
joke. 

THE VICE-CHAIRMAN (SHRI 
SAWAISINGH SISODIA):       Mr. 
Rameshwar Singh. 

SHRi SADASIV BAGAITKAR 
(Maharashtra): Sir, I am just ask- 
ing a question for a clarification 
about the specific questions that Mr. 
Ramamurti asked. He asked what 
concrete steps have been taken. The 
honourable Minister should enume- 
rate the steps. 

SHRl P. RAMAMURTI: Exactly. 
But  nothing  has  been  said. 

SHRI SADASIV BAGAITKAR: It 
is all right i'f the Government does 
not accept Mr. Ramamurti's sugges- 
tions and one can understand that. 
But what steps has the Government 
taken? That was his specific ques- 
tion. 

SHRI V. C. SHUKLA: If you 
kindly go through the statement that 
I have made, you will find that I 
have already enumerated all the 
steps that we have taken. These are 
the broad steps that we have taken 
and further steps are under our con- 
sideration. 

SHRI P. RAMAMURTI: Wonderful 
SHRI K. K. MADHAVAN (Kerala): 

Sir, .on a point of information.    May 
I know from  the honourable Minis- 
ter whether the Central Government     
will honour its commitment made to 

my State, that is, Keraia, where we 
have a well-knit institution of civil 
supplies for which we want adequate 
quotas which the Central Govern- 
ment is bound to give? I would like 
to know whether the Central Gov- 
ernment is prepared to give us the 
quota that we are entitled to and 
which we are prepared to distribute 
through the institutional methods 
that we have already there for s« 
many years. 

THE VICE-CHAIRMAN (SHRI 
SAW AI SlNGH SISODIA): Yes, Mr. 
Rameshwar  Singh. 
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SHRIMATI HAMIDA HABIBUL-
LAH (Uttar Pradesh): He is talking 
of the last 30 years. This Calling 
Attention relates to today's position 
(Interruptions). 
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THE VICE-CHAIRMAN (SHRI 

SAWAISINGH SISODIA); Shrimati 
Rajinder Kaur. 

SHRl T. ALIBA IMTI (Nagaland): 
Sir, most of the debate is going on in 
Hindi. We have been more   confused. 

THE VICE-CHAIRMAN (SHRI 
SAWAISINGH SISODIA): You can 
hear the translation. 

SHRI T. ALIBA IMTI: My point is 
that the people of India have been 
voting the Congress Government for 
so many years, but yet, the   prices of 
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[Shri T. Aliba Imti] 
essential consumer goods    have   been 
going up all these years. 

THE VICE-CHAIRMAN (SHRI 
SAWAISINGH SISODIA): I have 
not called you. I have called Shrimati 
Rajinder Kaur. 

SHRI T. ALIBA IMTI: Then, in 1977> 
we voted for the Janata. We expected 
that the Janata Government would de- 
liver the goods. But even Janata did 
not do better. 

(Interruptions) 
THE VICE-CHAIRMAN (SHRI 

SAWAISINGH SISODIA): Please 
resume your seat. Shrimati Rajinder 
Kaur. 

SHRI T. ALIBA IMTI:  My point is 
that there is no use in trading mutual 
allegations and charges. It is   useless. 
It will not go far. 
3 P.M. 
♦SHRIMATI RAJINDER KAUR 

(Punjab): Mr. Vice-Chairman, Sir, 
till now he has listened to Hindi. Now 
he will listen to Punjabi also. The dis- 
cussion is about the fact that the prices 
are rising. There are no two opinions 
about it. But what are the reasons for 
the price rise? Different speakers have 
assigned different reasons therefor. 
The rise in the price of crude oil has 
been mentioned as one of the reasons 
for the price hike. The price rise has 
also been attributed to the foreign 
loans that we receive. It increases in- 
flation. Third reason has been men- 
tioned that the party that has won had 
taken money from the capitalists, in- 
dustrialists and traders and, in order 
to compensate them, they have been 
permitted to raise prices. 

The fact is that all political parties 
take money from big industrialists and 
big traders. The rich man, the indus- 
trialist, never gives charity. He always 
invests. He may give ten lakhs to the 
winning party five lakhs to the losing 
pary and two lakhs to other lesser par- 
ties. But they do give donations to all 
the parties. 

♦English translation of the original 
speech in Junjabi; 

The party which wins is doubly 
blessed. What happens is that these 
traders never give donations. If they 
donate ten lakhs they earn ten erores. 
I am reminded of an instance. In Pun- 
jab, before the 1971 elections, I was 
sitting with some Members of the Pun- 
jab Cycle Dealers Association. The 
elections were at hand, they told me 
that the Punjab Cycle Dealers Asso- 
ciation had given 35 lakhs of rupees 
to the Congress Party. I asked them 
as to how they, being small traders, 
would make up for that amount. They 
replied that each of them had donat- 
ed according to his capacity,—a thou- 
sand and odd rupees—and that won't 
make much of a difference as they 
increase the price of a cycle tyre by 
two rupees and that of a cycle rick- 
shaw tyre by three rupees. As a matter 
of fact the very same thing happened 
after the elections. The prices of cy- 
cle and cycle rickshaw tyres were 
raised by rupees two and rupees three, 
respectively. 

This brief discussion is not going to 
solve the problem. A man who spends 
ten lakhs over his election as an MLA, 
certainly does not do so for the benefit 
of his salary and allowances as an MLA 
which total upto Rs. 2,000 a month. 
He does not do it for the service of the 
people either. After becoming a Mem- 
ber, his first duty is to serve his own 
interests and serve the people there- 
after. 

Leave aside these Members. Take 
the case of Ministers. With a few ex- 
ceptions like Mr. Kidwai, which Minis- 
ter does not own any property or 
assest after he ceases to be a Minister? 
A Minister leaves enough for his seven 
generations. The only difference is that 
these Ministers get money from the 
Industrialists and traders who in turn 
exploit the people. The Janata Party 
has been saying that an MP, a Minister 
or a person otherwise in public life 
shall be liable to declare his assets at 
the time of assuming office so that on 
his relinquishing that office, if    soma 
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property is found to have been earned 
through corrupt means it could be con- 
fiscated by the Government. Some way 
must be found out. 

I had recently been to Pakistan. 
There an unskilled labourer gets Rs. 
25 a day and a skilled labourer gets 
about Rs. IOO to Rs. 125 a day as 
wages. They are selling cloth at much 
cheaper rates. Why can't we do that? 
Because we get donations from the 
textile industry, we allow them to raise 
cloth prices. Mr. Murthy and others 
raised certain points I would 
also like to ask specific questions al- 
though I know they won't be replied 
to. 

What specific' steps Government pro- 
pose to take to bring down the prices? 
At least they should ask their Minister3 
and Members to declare their assets 
so that we could know how much 
money they make at the end of their 
term. We contest elections in the 
name of poor. But who fights elections 
for the sake of the poor? After all, 
where this inflation is going to end? 
If they check corruption in their own 
party, it would act as a deterrent. 
Thank you very much. 
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THE VICE-CHAIRMAN (SHRI 
SAWAISINGH SISODIA): We go to 
the next item Statement by Minister. 

DR. BHAI MAHAVIR: I want to 
ask some clarifications. My name is 
there in the list. 

THE VICE-CHAIRMAN (SHRI 
SAWAISINGH SISODIA): After this 
statement by the Minister, we will 
go to the Special Mentions. 

DR. BHAI MAHAVIR; I am refer- 
ring to the Calling Attention. I am 
seeking your permission to ask one 
clarification on the Calling Attention 
subject because my name is there in 
the Calling Attention Notice but since 
only one Member was permitted from 
each party, my turn did not come. 
But I want to ask one little clarifica- 
tion, just as you have permitted some 
other Members. 

THE VICE-CHAIRMAN (SHRI 
SAWAISINGH SISODIA): The list 
has been exhausted. There are other 
items on the List of Business. We 
have to take them up. 

DR. BHAI MAHAVIR: Sir, we are 
just beginning a new item. The ques- 
tion that I wish to ask is, in the last 
Session we came across a little con- 
fusion because two Ministers of the 
Government were making two differ- 
ent statements on the question ; of 
sugar. While Mr. Pranab Mukherjee 
made an annauncement here that the 
country would export the committed 
amount of sugar to other    countries, 

at the same time reports had appear- 
ed of the Home Minister having said 
that we were going to import sugar 
into the country, and the Secretary 
of the Agriculture Ministry, Dr. 
Swaminathan had also said that. 
When this thing came up in the 
House, Mr. Pranab Mukherjee, the 
hon. Leader of the House, said that 
the Ministers statement was to be 
taken and the officers were not res- 
ponsible to the House. So we remai- 
ned in a sort of confusion, not know- 
ing whether we are exporting sugar 
or whether we are importing sugar 
or whether we are doing both. It 
appears, Sir, that we are doing both. 

THE VICE-CHAIRMAN (SHRI 
SAWAISINGH SISODIA): What is 
your question? 

DR. BHAI MAHAVIR: The ques- 
tion, there, Sir, is this confusion 
a part of Government's policy? Mr. 
Pranab Mukherjee has again, a few 
days back, said to the pressmen that 
we should not lose our place in the 
export market—which means we 
should keep on honouring our com- 
mitments to export sugar. 

• 

THE VICE-CHAIRMAN (SHRI 
SAWAISINGH SISODIA): Please 
be brief. If you want to know . any- 
thing you can just directly put the 
question. 

DR. BHAI MAHAVIR: So the 
question directly is: Are we import- 
ing sugar, or are we exporting sugar, 
or are we doing both? Secondly, if 
we are importing sugar, is it a fact 
that one ship carrying our own sugar 
was turned midway, on the high seas 
back and we re-purchased our own 
sugar at an exorbitant price? Has 
this particular incident come fo your 
notice? Because it is common belief, 
many people have been saying it that 
there has been a loss to the country 
because of this transaction. The 
third point I want to know is whe- 
ther it is a fact that    the price     at 
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which we bought sugar in the London 
market (Rs. 732 per quintal) is almost 
double the price of Indonesian sugar 
which is Rs. 400 per quintal. If that is 
so, has the country not allowed an ex- 
orbitant margin of profit to the mid- 
dlemen? Sir, if it is a fact that these 
brokers who have unndertaken to 
supply sugar to us would be able to 
supply it only in November,, then our 
own sugar for the season would have 
arrived in the market and it is there- 
fore that our exporters are insisting 
for permission to export one million 
tonnes of sugar because they think 
that we shall have sufficient supplies 
by then in the market. If that is so, 
it becomes an all the more perplex- 
ing situation. Why should we be 
needing to import all that stuff in 
November when our own market 
supplies will be there in October? 1 
would like to have clarifications on 
these points. 

SHRI V. C. SHUKLA: Sir, I can 
say positively that the allegations he 
has made are wild and are absolute- 
ly incorrect. 

DR. BHAI MAHAVIR: Please 
speak into the mike. 

SHRl V. C. SHUKLA; But this Min- 
istry is not handling the import or 
export of sugar. So, if he really 
wants details of any transaction, he 
should table the question, ask the 
question, from the relevant Minister 
and, I am sure, all the relevant particu- 
lars will be supplied to him. I can state 
on good authority that the allegations 
levelled by him are absolutely in- 
correct. 

DR. BHAI MAHAVIR: Does it 
mean that the left hand does not know 
what the right hand is doing? This 
is a strange situation. 

THE VICE-CHAIRMAN (SHRI 
SAWAISINGH SISODIA); I won't 
allow any furter discussion on this. 

DR. BHAI MAHAVIR: Sugar is a 
basic thing and he is not able to say 

whether we are importing or export- 
ing or doing both. 

STATEMENT BY MINISTEB 

Increase  in  the prices  of   petroleum 
products 

THE MINISTER OF STATE IN 
THE MINISTRY OF PETROLEUM 
AND CHEMICALS (SHRI DALBIR 
SINGH): sir, hon. Members would 
kindly recall . . . 

SHRIMATI   PURABI   MUKHOPA- 
' DHY AY  (West Bengal):   Is it about 
Calling Attention? 

THE VICE-CHAIRMAN (SHRI 
SAWAISINGH SISODIA): He is 
making a statement. 

SHRl LAL K. ADVANI (Gujarat): 
Sir, what is this? 

THE VICE-CHAIRMAN (SHRI 
SAWAISINGH SISODIA); Mr. Min- 
ister, do you want to read the whole 
thing? It is a big one. Will you lay 
it on the Table of the House? 

SHRl DALBIR SINGH: Sir, if you 
want, I can lay it. 

THE VICE-CHAIRMAN (SHRI 
SAWAISINGH SISODIA): You may. 
You do not have to read it then. 

SHRI JAHARLAL BANERJEE 
(West Bengal):  It is too late now. 

 

SHRI DALBIR SINGH: Sir, details 
are given in this. So, with your per- 
mission, Sir, I place this statement on 
the Table of the House; and along 
with that I also place the following 
documents on the Table of the House, 
under sub-section (6) of section 3 of 
the Essential Commodities Act, 1955,, 
a copy each (in English and Hindi) 
of  the  following Notifications of the 


